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Written Answers
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Erratic Agro-Export Policies

4252. SITRAMATI KAMIA SINHA :
SHRI RAM DEO BHANDARI :

Will the PRIME MINISTER be pleased o0
Siae

(8) whether Governments altention has
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fo Questions

been drawn io a news-item which uppesred in
the ‘Sigtesinan’ on 17-7-93 caprioned “erratic
policies hinder agro-cxports™ and

fb) if 8o, the details thereof,
Government's reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY - OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION WITH ADDITIONAL
CHARGE OF THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMAIUDDIN AHMED): (a) and (b) No
such news-ilem appeared cither in the Delhi
Late Ciry Edition cr in the Calcuna Edition of
‘Stetedman’ on 17-7-93.

and

Writing off canalised Export Business from
STC’s operation

4253, SHRI SATYA PRAFASH MJsLA-
VIYA:
SHRI MOHINDER SINGH
LATHER :

Will the PRIME MINISTER be pleased 1o
slale :

(a) whether the liberalisation of Export/
Impon Policy has resulted in the State Trading
Corporation (STC) to completely write off
canalised ‘export business from its opera-
tions;

(b) if so, whai.are the reasons therefor;

(c) whether during 1992-93, STC's Canalised
Expon was Rs, 10 Crores and whether it is also a
fact thet during 1991-92 was Rupees 234
Crores;

(d) if 5o, what are the reasans [or the same
and whether STC has set any tamget for
caralised export during the current financial
year; and

(e) whether Government have also taken
decision G direct the traders 10 register their
expori contracts with STC?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL  SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION WITH ADDITIONAL
CHARGE OF THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED) : (a) and (b) As a
result of the liberalised trade policy measures
effected in the Export-Import Policy, the [ollow-
ing iterns hitheno canalised for export through
STC have been decanalised :—

Castor Oil
Sugar



